List of cases in which Electronic Service of process has taken place during the month of March 2022

District Case No. Petitioner Name VSAdvocate Date ofDate
Respondent Name Registration Electronic
Service

Process

> E(H. RAJNEESH|CENTRAL INTL
UMAR GUPTA DJ|

COMMERCIAL

ICOURT, THC

3 SH. PAWAN KRJ/CENTRAL INTL
JAIN, DISTRICT]
JUDGE,

(COMMERCIAL
COURT)-03, TIS

g—)IAZARI COURT,
ELHI

a S NISHAICENTRAL INIL
AXENA,
ISTRICT JUDGE,
OMMERCIAL
OURT-04

5 H. ASHWANIICENTRAL INIL
UMAR SARPAL,
ISTRICT JUDGE,
OMMERCIAL
OURT-05

6 ACANT  COURI|CENTRAL  |NIL
F SH]
MOHAN
HARMA,
ISTRICT
UDGE(COMMERC
)-06, CENTRAL




District

Case No.

Petitioner Name VS
Respondent Name

Advocate

Date

Registration Electronic

ofDate

Service
Process

(o)

(o)

SH. DINESH|
BHATT , DJ
(COMMERCIAL
COURT)-01
SH. GURDEEPWest CS/COMM/ [KSHITIJ SACHDEVAVIPUL LAMBA [17-12-2021  [01.03.2022
SINGH, LD. 667/2021  [VS MOKSHA SINGH
IDISTRICT JUDGE
(COMM)-o02,
WEST, THC, DELHI
CS/COMM/ [M/S KETTLER SHOESNAVEEN 01-09-2021 [01.03.2022
367/2020 [INDIA PVT LTD VSGROVER
NASEER KHAN
CS/COMM/1|AQUALITE ABHISHEK 10-02-2022 [02.03.2022
15/2022 INDUSTRIES PVT LTDIGUPTA
VS JUBILEE
FOOTWEAR PVT LTD
CS/COMM/1|AQUALITE ABHISHEK 10-02-2022 |02.03.2022
14/2022 INDUSTRIES PVT LTDIGUPTA
VS R.K.T.TRADERS
CS/COMM/1|AQUALITE ABHISHEK 10-02-2022 [02.03.2022
16/2022 INDUSTRIES PVT LTDIGUPTA
VS BB FOOTWEAR
CS/COMM/1]AQUALITE ABHISHEK 10-02-2022 |02.03.2022
18/2022 INDUSTRIES PVT LTDIGUPTA
VS PAWAN
FOOTWEAR
CS/COMM/1DEVENDER SINGH VSHARISH = KRJ09.02.2022 [03.03.2022
12/2022 M/S WESTLAND CAFEDUA
PVT LTD




Court

District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Date

Registration Electronic

ofDate

Service
Process

(o)

(o)

IMISC VIJAY KUMAR GARGN.K.BHATNAG |06-12-2021 [03.03.2022
DJ/418/202 VS REAL ELEVATORSAR
1 LTD
CS/COMM/1|M/S WINSTROLPARMOD KRj03-01-2022 [03.03.2022
0/2022 PETROCHEMICALS [SINGH

PVT LTD VS JAGAT

SINGH
CS/COMM/1{M/S SANDOOWANIL SHARMA|21-02-2022  [08.03.2022
42/2022 INDUSTRIES VS

ATLAS CYCLE

HARYANA LTD
CS/COMM/ NAVEEN  KRi26-07-2021 [08.03.2022
312/2022 JAIN

KRAYCOL

STATIONERY PVT LTD

Vs DART INDUSTRIES
CS/COMM/1|[CANARA BANK VSREKHA 15-02-2022  [07.03.2022
29/2022 HEM CHAND RUSTOGI
CS/COMM/1[VR HYDROCHEM PVT|V.P.SINGH 18-03-2021  [10.03.2022
05/2021 LTD VS MAA

CHINTPURNI PAPERS

PVT LTD
OMP/COM [NITESH KHOKHOR VSMUKESH 12-11-2021 10.03.2022
M/34/2021 [HEEMANK VATSA
CS/COMM/ [VIJAY JAIN VS M/SPPANKAJ 30-06-2021 [10.03.2022
294/2021 [METRONICS INDIA |GUPTA




Court

District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Date

Registration Electronic

ofDate

Service
Process

(o)

(o)

ORGNIZATION

CS/COMM/5M/S 24-11-2021  [17.03.2022
80/2021 COMMODITY VS M/
MIRZA PUR|
ELECTRICAL
INDUSTRIES LTD
CS/COMM/5SBI VS MANVEERSUNIL 19-11-2019 19.03.2022
43/2019 SINGH SEHRAWAT
CS/COMM/1|SBI VS  CHANDNIVAISHALI 21-02-2022  [19.03.2022
43/2022 SHRIVASTAVA
CS/COMM/7IARVIND RAI VS 22.03.2022
8/2022 MEDICAL
SUPERINTENDENT
ESIC HOSPITAL
USHA PANDEY[29-01-2022
CS/COMM/1{M/S DHRUVSANJAY 28.03.2022
03/2022 INDUSTRIES LTD VSKUMAR JHA
DELCON
ELECTRONICS PVT
LTD
05-03-2022
o VACANT COURTINEW DELHI |NIL
OF SH. SANJEEV
JAIN, DISTRICT]
JUDGE
(COMMERCIAL
COURT)-01
10 [|SH. GURVINDERINEW DELHI
gAL SINGH,
ISTRICT JUDGE; MR. UDAY KUMAR
o LAl CS (COMM.)VS. INDIAN RAILWAY
COURT-02 NO. 231/22 |WELFARE - 21.02.2022  [05.03.2022




Case No.

Petitioner Name VSAdvocate
Respondent Name

Date

Registration Electronic

ofDate

Service
Process

(o)

(o)

M/S RAMA
CS (COMM.)FURNISHERS ENGG, 50.01.2022  l07.02.2022
NO. 110/22 [VS. M/S JUNIPER oL 703
HOTELS PVT LTD.
T V TODAY NETWORK
g% (;3021\/421\2 LTD. VS. PROFILEDF 21.02.2022 [08.03.2022
-23 MEDIA PVT LTD.
M/S DESICANT]
ROTORS
INTERNATIONAL PVT
CS (COMM.)LTD. VS. THE SENIOR|
NO.(250/21 ]DIVISIONAL - 24.07.2021  [09.03.2022
MANAGER, UNIFIED
INDIA INSURANCE
CO. LTD.
OMP (I)GUJRAL ESTATES PVT]
. . . - 10.03.2022  [14.03.2022
(COMM.) LTD VS ZIUBA
NO. 45/2022[HOSPITALITY LLP
OMP (DIGUJRAL ESTATES PVT]
(COMM.) [LTD. VS. ZIUBAF 10.03.2022  [14.03.2022
INO. 45/2022HOSPITALITY LLP
STAR FACILITIES
MANAGEMENT LTD,
LchI)S(é'/ﬂ DJVS. M/S  EXPRES- £22.01.2022  [15.03.2022
) HOUSE KEEPER PVT
LTD.




Case No.

Petitioner Name VSAdvocate
Respondent Name

Date

Registration Electronic

ofDate

Service
Process

(o)

(o)

INDIAN OVERSEAS
llifdcl)scé/2lDJBANK VS. SHANTI- 26.10.2021 21.03.2022
-9 MEHTO
INDIAN OVERSEAS
%I(I)SCé/mDJBANK VS. SHANTI} 26.10.2021 21.03.2022
-9 MEHTO
GREATER NOIDA|
OMP INDUSTRIEAL
(COMM.) DEVELOPMENT - 03.03.2022  [21.03.2022
NO /'22 AUTHORITY VS. M/S e e
-34 ADLAKHA
ASSOCIATES PVT LTD.
SHOBHAKANT
CS (COMM.)PRASAD VS. M/S NKG_ b1.02.2022  |b2.02.2022
NO. 230/22 INFRASTRUCTURE 02 03
LTD.
SHOBHAKANT
CS (COMM.)PRASAD VS. M/S NKG_ 51.02.2022  |p2.02.2022
INO. 230/22 [INFRASTRUCTURE e 03
ILTD.
KANCHAN MANGLA
%%(ngx' VS. M/S  CROWNR 13.08.2021  [24.03.2022
-3 IMPEX HOUSE & ORS.




Court

District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Date

Registration Electronic

ofDate

Service
Process

(o)

(o)

KANCHAN MANGLA
g%(cggx' VS. M/S CROWN}- 13.08.2021 £24.03.2022
-3 IMPEX HOUSE & ORS.
KANCHAN MANGLA
g%(cggg‘ VS. M/S CROWNR 13.08.2021  [24.03.2022
-3 IMPEX HOUSE & ORS.
M/S ARHAAN AND
g% (gg/nga ASSOCIATES PVT LTD 05.01.2022  [25.03.2022
: VS. WAPCOS LTD.
M/S TRISQUARE
OMP ISWITCHGEARS PVT
(COMM.) |[LTD. VS. SHAPOORJI- 26.03.2022 [26.03.2022
INO. 59/22 [POLONJI AND
COMPANY PVT LTD.
M/S TRISQUARE
OMP ISWITCHGEARS PVT|
(COMM.) [LTD. VS. SHAPOORJI- 26.03.2022 [26.03.2022
NO. 59/22 [POLONJI AND
COMPANY PVT LTD.
M/S TRISQUARE
OMP ISWITCHGEARS PVT]
(COMM.) |[LTD. VS. SHAPOORJI- £26.03.2022 [26.03.2022
NO. 59/22 [POLONJI AND
COMPANY PVT LTD.




Court District Case No.

OMP
(COMM.)
INO. 59/22

1

Petitioner Name VSAdvocate
Respondent Name

M/S TRISQUARE
SWITCHGEARS  PVT]
LTD. VS. SHAPOORJ]
POLONJI AND
COMPANY PVT LTD.

Date

Registration Electronic

26.03.2022

ofDate

Service
Process

26.03.2022

(o)

(o)

INO. 289/22

CS (COMM.

CANARA BANK VS|
PRAKASH CHANDER|
SHUKLA & ORS.

16.03.2022

29.03.2022

INO. 289/22

CS (COMM.

CANARA BANK VS,
PRAKASH CHANDER
SHUKLA & ORS.

16.03.2022

20.03.2022

INO. 289/22

CS (COMM.

CANARA BANK VS,
PRAKASH CHANDER
SHUKLA & ORS.

16.03.2022

20.03.2022

OMP
I(COMM.)
INO. 58/22

SNAP ON TOOLS PVT]

GARAGE
EQUIPMENTS

LTD. VS. BALESARA

26.03.2022

30.03.2022

INO. 294/22

WESTEND GREEN

CS (COMM.)JFARMS SOCIETY VS|
VICKY KAKKAR &

ANR.

21.03.2022

31.03.2022




Court

District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Date ofDate o

Registration Electronic
Service o
Process

WESTEND  GREEN|
CS (COMM.)FARMS SOCIETY VS|
INO. 294/22 VICKY KAKKAR &- 21.03.2022 31.03.2022
ANR.
11 [SH. SANJIV JAINJNEW DELHI |NIL
LD. DISTRICT]
JUDGE (COMM.)-
03
12 [SH. PREM KUMAR[SOUTH NIL
HARTWAL,
ISTRICT JUDGH
(COMMERCIAL
COURT)-01
13 [SH. VINAY KUMAR|SOUTH
ANNA,
ISTRICT JUDGH
(COMMERCIAL
COURT)-02 M/S. KINTETSU
CS(COMM) [WORLD EXPRESS (I)JAYDEEP
354/21 LTD. VS. M/S. ASPIRESHARMA 21.10.2021  102.03.2022
INTERNATIONAL
RAJ RANI VS CAPRIL
c))évll};(lCOMMGLOBAL CAPITALgﬁ?&DEL 17.08.2021  02.03.2022
' LTD.




Court District Case No.

Petitioner Name VSAdvocate
Respondent Name

Date

Registration Electronic

ofDate

Service
Process

(o)

(o)

gsgngM) E%é;ggj%%g i%ﬁ.l()S]UDAYKUMAR 09.09.2021  |02.03.2022
1C5S9(/C2(2)1\1/[9M) §§ BgﬁA]ﬁTDAggggiiﬁUMAR23.07.2021 02.03.2022
S6S?E/C2?MM) {:%EEDBZ:I%ES;:E\? Aggggii{f}mo&m.zozl 02.03.2022




Court District Case No.

Petitioner Name VSAdvocate
Respondent Name

Date

Registration Electronic

ofDate

Service
Process

(o)

(o)

ICICI BANK LTD. V§
CS(COMM) [BMH BUILDERS ANDCCHETNA 10.01.2022 02.02.2022
69/22 DEVELOPERS  PVT|BHALLA 9-01. -03-
LTD.
CS(COMM) (ICICI BANK LTD. VSCHETNA 00.10.2021  l02.02.2022
350/21 YOGESH KUMAR BHALLA 9-10. 03
OMP(I) TOYOTA  FINANCIALE \ 1oqr
(COMM.)217[SERVICES INDIA LTD.JANGRA 28.02.2022 [03.03.2022
2022 VS BINA SHARMA
OMP(I) TOYOTA  FINANCIALp \ oorr
(COMM.)218|SERVICES INDIA LTD.JANGRA 28.02.2022 03.03.2022
2022 VS. SK TAXI SERVICE




Petitioner Name VSAdvocate
Respondent Name

Court District Case No.

Date ofDate o
Registration Electronic
Service o

Process

OMP(I) DESERT ROSE
DESIGNS VS TOYOTA
(COMM.)213 FINANCIAL SERVICESANANDJHA 25.02.2022 |03.03.2022
22
LTD.
OFFICE OR
OMP(I) ALTERNATIVE
ARCHITECURE VSRAHUL
(COMM.)25 IRCON MALHOTRA 08.03.2022  [09.03.2022
0/22 INFRASTRUCURES
AND SERVICES LTD.
CS(COMM) | ARYENDER
358/2019 SINGH 04.11.2019 14.03.2022
MD. IRFAN VS SH| RAM
gi;ggMM) ONKAR SINGHXI[ERAL 25.01.2022  [15.03.2022

CHAUHAN



mailto:ALIAWADI@PREETI

Court District Case No. Petitioner Name VSAdvocate
Respondent Name

BAUSCH AND LOMB
CS(COMM) |[INDIA PVT. LTD. VSRAVINDRA

Date ofDate o

Registration Electronic
Service o
Process

27.01.2022 15.03.2022

3/22 MONU JANGRA

85/22 SUNIL ASHAR ANDAGGARWAL
CO.
M/S. CORE
gg;g(;MM) NUTRILIFE LLP ngﬁ};ﬁi}( 27.01.2022  [15.03.2022
RAUNAK PAHWA
OMP(I)
AXIS BANK LTD. VSRAJESH
(SSMM‘)257MEGHASINGH JANGRA 14.03.2022  [15.03.2022
OMP(I)
(COMM.)25 AXIS BANK LTD. VSRAJESH 14.03.2022  [15.03.2022




Court

District

Case No.

Petitioner Name VSAdvocate
Respondent Name

Date

Registration Electronic

ofDate

Service
Process

(o)

(o)

OMP(I)

(COMM.)259%11\2 KBA% LTD. VS'%%% 14.03.2022  [15.03.2022

22

CS(COMM) [CANARA BANK VSANSHUMAN 58.01.2022  h6.02.2022

88/22 CHANDAN SINGH SRIVASTAVA T 03

CS(COMM) [CANARA BANK VSANSHUMAN

8o,/ 22 KESAR SINGH SRIVASTAVA [28:01:2022  16.03.2022
IFFCO-MC CROP

CS(COMM) [SCIENCE PVT. LTD. VSSHUBHAM

o5,/ 22 SHRI RAM TRADINGSAIGAL 02.02.2022  [16.03.2022
COMPANY, AGRA




Court District Case No. Petitioner Name VSAdvocate Date ofDate o
Respondent Name Registration Electronic
Service o

Process

[FFCO-MC CROP

SCIENCE PVT. LTD. V§
Cg;g;)MM) GOPALPUR SAMABAYSEI%?&AM 02.02.2022  [16.03.2022
o KRISHI UNNAYAN|

SAMITY LTD.

[FFCO-MC CROP
CS(COMM) |[SCIENCE PVT. LTD. VSSHUBHAM 00.02.2022  |16.02.2022
117/22 PAPPU BEEJSAIGAL 9-02. 03

BHANDAR

OUTLOOK

PUBLISHING (INDIA)

CS(COMM) PVT. LTD. V8 SHARDASETUNIKET 25.01.2022  [21.03.2022

82/22 GROUP OF
INSTITUTIONS AND|
ANR.

CS(COMM) |[ICICI BANK LTD. VSPUNIT KUMAR|

230/21 RAM PYAR BHARTI  [BHALLA 06.05.2021  [21.03.2022




Court District Case No.

Petitioner Name VSAdvocate
Respondent Name

Date

Registration Electronic

ofDate

Service
Process

(o)

(o)

CS(COMM) [ICICI BANK LTD. VSPUNIT KUMARO 02.9021  |p1.02.2022
8/21 ASHISH KUMAR BHALLA 9.02. 03
[CICI BANK LTD. V§
CS(COMM) SYED SHAMSHERPUNIT KUI\/[AR09.02.2021 21.03.2022
790/21 RAZA BHALLA
ICICI BANK LTD. V§
CS(COMM) TANVEER JAMATJALOK KUMAR [21.05.2021 24.03.2022
276/21 KHAN
M/S. TETRONIX| RAM
CS(COMM) INDIA VS M/S. A.B.VIK 04.02.2022 [|24.03.2022
107/22 AT ES CORPN. KUMAR




Case No.

Petitioner Name VSAdvocate
Respondent Name

Date

Registration Electronic

ofDate

Service
Process

(o)

(o)

%“;%iﬁéi}.)so HDFC BANK LTD. VSSANIEEY | oo ooy b o5 200
%“;@5&.)30 HDFC BANK LID. VSSANIERY | o0 o0y s 03 2022
8/;“61;}3)3 HDFC BANK LTD. VSSANJERY | o0 o0y s 03 2022
%l;gl;/g[.)gol ?11\1311;(3& g&NG% LTD. Vsls,ﬁl,}%i%v 02.03.2022 [25.03.2022




Court District Case No.

Petitioner Name VSAdvocate
Respondent Name

Date

Registration Electronic

ofDate

Service
Process

(o)

(o)

OMP(I)
HDFC BANK LTD. VSSANJEEV
E)(;(;i\/IM.)go MOHD. AYAZ PATHAK 22.03.2022 [25.03.2022
CS(COMM) [KRBL LTD. VS ASHOK|
530/20 KUMAR S.K. BANSAL [31.05.2020 [30.03.2022
CS(COMM) |[LOREAL VS TARUN
437/20 SANKHLA S.K. BANSAL [22.12.2020 [30.03.2022
SUNDEEP
BHUPINDER SINGH
ICIS(/C;;MM) VS OXON%A 08.02.2022 [30.03.2022
3 TECHNOLOGY  PVT,
LTD.




Court District Case No. Petitioner Name VSAdvocate Date ofDate o
Respondent Name Registration Electronic
Service o
Process

SOUTH-EAST

15 [VACANT COURTSOUTH-EAST|NIL
OF MS. RAJ RAN]
ITRA, DISTRICT]
UDGE (COMMH
2), SOUTH EAST]
ISTRICT, SAKET]

OURTS, NEW
ELHI
16 [SH. SANJAY|EAST INIL
SHARMA-I
17 [VACANT COURITINORTH- INIL

OF MS. SARITAEAST
[BIRBAL, DISTRICT]
JUDGE,
(COMMERCIAL
COURT)

(w.e.f- 20.07.2021)

18 |MS. NIVEDITA[Shahdara
ANIL SHARMA

M/S NAROMA
CS (COMM)TEXTILES VS. MR/RAMA
06/2022 ASIF SHARMA 2.02.2022 [23.03.2022




Court

District

Case No.

Petitioner Name VS
Respondent Name

SHRI KISHAN GOPAL

Advocate

Date

ofDate o

Registration Electronic

Service o
Process

CS (COMM)RATHI VS. HARISH

35/2021 MITTAL PANKAJ GARG[13.12.2021 [14.03.2022
GOVIND  AGENCIESROHIT

CS (COMM)VS. YASH JAN

520/2021  [ENTERPRISES GUPTA 03.12.2021 [10.03.2022
M/S ASICS

CS (COMM)CORPORATION VS|GAUTAM

03/2021 JASHOK KUMAR BHASIN 25.08.2021 [08.03.2022
M/S EASY TRIP

CS (COMM)PLANNER VS. M/SKUSHAGRA

206/2021 [TIME TO HOLIDAYS [BANSAL 01.04.2021 [10.03.2022

CS (COMM)M/S MASTERS INDIAKUMAR

236/2020 [VS. MICRA SYSTEMS |[VIKRAM 12.02.2020 [22.03.2022

SATYENDERA

CS (COMM)PANKAJ SHARMA VS,KUMAR

89/2022 EDMC SINGH 01.02.2020 [26.03.2022
M/S RAKANITESH

CS (COMM)I LECTRICAL VS/KUMAR

36/2020 OFTEL MACHINES |SINGH 16.07.2018 [16.03.2022




Court District Case No. Petitioner Name VSAdvocate Date ofDate o
Respondent Name Registration Electronic
Service o

Process

M/S R N INDUSTRIES|
CS (COMM)VS. SUNIL KUMAR|

177/2021 KHEMKA VIPIN ARORA [20.11.2021 1.03.2022
ROWENA SHARMA VS|
CS (COMM)I /S LIFE CARE
78/2022 URGICALS IMRAN ALI 27.01.2022 [|23.03.2022
19 S. SUKHVINDERShahdara INIL

UR

20 |[VACANT COURTNorth-West [NIL
OF SH. VINOD
IKUMAR, DISTRICT]

JUDGE
(COMMERCIAL)

21 |MS. BARKHA North INTL
[GUPTA, DJ(COMM)

22 |SH. HARISHSOUTH INIL
IDUDANI, DJWEST
(COMMERCIAL)

Total 96




	Form-3

